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main task was that they shouid not be
exploited by the newspaper owners all over tht
country. Thus the wage was appointed, as |
said earlie-, to look after the welfare of the
working like editor, sub-edito\,  reporter,
special correspondent, chief of news because,
etc.

Madam, it is apprehended and presumed
that the Report is said to be pro-owners of the
newspapers. This Bachawat Commission report
should also be thrown open far review before
the country, specially belore the community of
journalists enabling those who are concerned
itii the future of press freedom to participate in
tho debate.

Madam, in this connection, 1 would like to
congratilajc the hon. Prime Minister, Shri
Rajiv Gandhi, who properly responded to the
widespread feelings of the journalists on the
Defamation Bill. He deserves our all
congratulations. This shows his love for
democracy, and this is a good way of
democratic functioning. This reiteration of
press freedom is timely and he did not have
any malafide intention

Madam, | would urge upon the Goverin
ment that this  Bachawat Wage  Board, i
report should also be thrown te the public for a
debate to strengthen the pillar of democracy.
This Wage Board report should also be sent to
the Ministerial Committee for discussion and
opinion.

Thank you, Madam,

THE DEPUTV CHAIRMAN-  Shri
Jaswant Singh, Shri Chaturanan Mishra—
absent. Yes, Shri Vikal.

Rash and Negligent Drivtoa of DTC buses
and trucks and misbhehaviour by conductors
of private buses
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SHRI A. O. KULKARNI (Maharashtra) :

Madam, | want to associate myself with my
friend, Shri Ram Chandra Vikal, be-
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cause a number of lady officers of the Rajya
Sabha Secretariat have met me in the Notice
Office and told me that this is what the
conductors of the private buses are doing.
Madam, this has to be taken very seriously.
The/e was one Monisha who could retaliate;
but there are no more Monishas available.
The lady officers of the Rajya Sabha
Secretariat have com-lained to us. This is a
very serious matter and | think Mr. Pilot will
take note of our feelings and restore the
credibility of the DTC buses; particularly
after the private sector operators have been
permitted, this has been on the increase.
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Reported Injustice to Maharashtra In In

matter of allotment of gas from Bombay
High

SHRI VITHALRAO MADHAVRAO
JADHAV (Maharashtra) | thank you for
allowing me to raise a very important issue,
and this is about the injustice to Maharashtra
over the allotment of a share in Bombay
High Clas, and utilisation of natuaral gas ir.
Maharashtra.. Madam, the Government of
Maharashtra has dravyn the atfention of the
Union Government several times about dthis
injustice in allotment of Bombay High Gas.

A working group was constituted in this
regard about the utilisation of Bambay High
gas in. tho beginning of 19.79 by the
Government of India, under tho Chair-
manship of Shri T, K. eSatishchandran,
Adviser (Energy), Planning Ommission for
utilisation of of Miore gas. The Govem-ment
of Mnharashira had then pur up a demand for
14.7 mil. cubic metres of gas per day. This
demund .was in the context of the
assessment that 2b million



